
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (Hes): DELHI

ORDER

The following transfer and posting orders are hereby made in official exigency with
immediate effect:

Name & E.C, From

Ms. Sudarshan
Garg

E.C: 57054539

Asst. Ahlmad in the Court of Sh.
Kapil Kumar, CMM, West,
THC, Delhi

JJA in the Establishment of Family
Courts, (HQs) Dwarka, Delhi (on
diverted capacity for a period of
one year or all further orders
whichever is eariier
Asst. Ahlmad in the Court of Sh
Vishal Gogne, ASJ-02/Spl. Judge
NDPS. East, KKD. Delh
JJA/Asst. Ahlmad in the Coun of
Sh. Kapil Kumar, CMM, West,

THC. Delhi
Asst. Ahlmad in the Court of Ms
Payal Singal, Civil Judge-08
Central, THC, Delhi

Ms. Pooja Malhotra

EC: 38562092

JA in the Establishment of
Family Courts, (HQs) Dwarka,

Delhi (on diverted rc:

Asst. Ahlmad in the Court of Sh.
Vishal Gogne, ASJ-02/Spl.
Judge. NDPS. East, KKD, Delh
JJ A nc
Central, THC. Delhi

Sh. Vinit
E.C.: 19943622

Ms. Rubi Kumari

EC: 55232492

Note: 1. Tenure of posting on diverted capacity of Sh. Rohit Mann, JJA (E.C.: 14834772) in the
establishment of Family Courts, Delhi is ordered to be extended for a further period of 01 Yeaf Of till
further orders whichever is earlier, from the date of issue of this order.

2. sh. Kamesh Saha, JA (E.C.: 12214) is directed to report in Copying Agency, East, I<KD and assist the
staff posted therein till 25/03/2023 or till further orders whichever is earlier.
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3. Non_compliance of the order or proceeding on leave immediately will be deemed as deliberate

insubordination and disciplinary proceedings shall be initiated against the delinque lrt/s, as per rules.

T=„,.
(Girish Kathpalia) ' ’

Principal District & Sessions Judge (HQs)
Tis HazariCo}lrts, Delhi4
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N,?oHi -32/p&T/Ad,„„,-II/HQ,/D,Ihi/2023 Dated, Delhi the { m_m3
Copy forwarded for information and necessary action to:

The Ld. Principal District & Sessions Judges concerned Delhi/New Delhi.
The Ld. Principal Judge, Family Courts (HQs) DwarkB Courts, Delhi.
The Personal Office of the undersigned.

The DDOs, Accounts Branches concerned.

The Dealing Assistants, Personal File, Leave & LAYERS Seat, Central, THC, Delhi for
further necessary action/updation as per rules.
The Dealing Assistants. ACR Cell (HQs), Delhi for maintaining/updating the record

regardi%Hosting deiaUs of the oIDcial concerned for the purpose of seeking AC Rs.
DrrE€alir{g Asst., Website Committee, THC with the direction to upload the order on
-the 'Employees Corner’ (on Website).
The officials concerned for immediate compliance. c7
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ay.s.&o 33

Principal District & Sessions Judge (HQs)
Tis Hazari Courts, Delhi4


